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additional charge is given to a principal
of another Jawahar Navodaya Vidyalaya
(JNV) or to a scnior teacher. The list of
JNVs where principals have not yet been
posted are given in statcment (see
below).

Statement

List of Jawahar Navodaya where “3: vo:t

of principal is vacant and the cha.ge nas

been given 1o another principal or senior
teacher.

Vacancies as on 13.7.98

1. Pulwama (J&K)

2. Srinugar (J&K)

3. Jammu (J&K)

4. Dholpur (Raj.)

5. Jamui (Bihar)

6. Chapra (Bihar)

7. Kohima (Nagaland)
8. Phck (Nagaland)

9. Tucnsang (Nagaland)
10. Mailakhnid (Assam)

Examination boycott by school /
University teachers for their demands

3447. MISS SARCJ KHAPARDE:
Will the Minister of HUMAN
RESOURCE DEVELOPMENT  be

pleased to state:

(a) wheater it is a fact that a very large
section of Univesity as well as schoal
teachers have in the recent past
boycotted examinations to press for their
demands in various parts of the country;

(b) if so, the details thereof and
reasons for such an extreme step taken
by teachers; and

(c) what preventive action Government
have taken to curb this tendency of
teachers and what action has been taken
to meet their demands?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) to (c)
Some teachers of University of Dclhi
boycottcd the examinations of the
Univesity on the call given by Delhi
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University Teacher’s Association
(DUTA) to press the Government for
carly implementation of the revised pay
scales  for them. The Government
announccd the revised scale on 25.4.98.
However, DUTA opposed the revised
pay scalecs announced by the Govt. and
continued with their boycott call. In the
meantime, a Public Interest Litigation
was filed in the Delhi High Court by
Akhil  Bharatiya Vidyarathi  Parishad
(ABVP) VS. DUTA against the boycott
of cxaminations by them. The petition
was heard by the Hon’ble Court and the
Government was expccted to  have
discussions with DUTA and other
tcachers’ Orgnisations.

The Government has since held a
scrics of mecctings with thc teachers’
Organisations and  State  Education
Sccretaries and a final view on the matter

is likely to be taken shortly.

Government is not aware of any
boycott all given by schosl or other
univesity teachers in any part of the
country.

sriage of Kendriya Vidyalaya Teachers
in the North-East Region

3448. SHRI PARAG CHALIHA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT bc pleased to state:

(a) whether it is a fact that there is
shortage of different categories of
teachers in Kendriya Vidyalayas located'
in diffcrent States of the North-East
region;

(b) if so, the category and Vidayalaya-
wise details thereof;

(c) details of the teachers, category-wise,
recruited during the precading academic
scssion from open test as well as from
among promotccs; and

(d) details of the locals (North-East
Region) rccruited dircctly during  the
preceding scssion?
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THE MINISTER ° OF HUMAN
RESOURCE DEVELOPMENT (DR.
MULRI MANOHAR JOSHI): (a) and
(b) Statements of catcgory-wise and
Vidyalaya-wise vacz:ucies of teachers in
the Kendriya Vidyzlayas of Guwahati and
Silchar Region {in different states of
North-East  Regions) are  annexed
herewith as Annexure I to III. (See
Appendix 184).

(¢) Annexure No. 88 Number of
tcachers category-wise recruited directly
as well as from promotion during the
prcceeding academic session in  the
Vidyalaya of North-East Regions is as
under:

POST GRADUATE
TEACHER —Direct 158
— Promotee —

Reduction in Staff Strength of Kendriya
Vidyalayas

3449. SHRI RAGHAVIJI:
SHRI GOVINDRAM MIRIL:
Will  the Minister of HUMAN
RESOURCE DEVELOPMENT  be
pleased to state: .
(a) whether there has been a reduction
in the staff strength sanctioned for the

1998-99 for diffcrent Kendriya Vidyalays;

(b) if so, category and Vidyalaya-wise
details of posts reduced;

(¢) whether this reduction has been
complained against and a review
committee set up to review the staff
strength for 1998-99; and

(d) if so, composition of the
Committee and its terms of rcference?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) and
(b) Kendriya Vidyalaya Sangathan have
informed that the Sangathan has
prescribed norms for  determining
teaching and non-teaching staff in each
Kendriya Vidyalaya every year based on
the students enrolment, subjects offered
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in class XI and XII and the number of'
periods required for each subject per
class. As such certain reduction and
addition in the posts of staff take place
because of the change in sanctioned
strength due to decreasedncrease in
classessections, marger of  shifts,
upgradation of Kendriya. Vidyalaya, etc.
The exercise of staff fixation for the
academic year 1998-99 is still in progress.
The Kendriya wise details will be placed
on the table of the Sabha.{

(¢) and (d) Yes, Sir. A Committee has
been constituted under the Chairmanship
of Prof. Khandelwal, Chairman, Central
Board of Secondary Education Dr. G.L.
Arora, Head of Teacher Education,
National  Council of  Educational
Rescarch & Training and Shri Puran
Chand, Joint Commissioner (Academic)
Kendriya  Vidyalaya Sangathan as:
members of review the position of surplus]
staff and norms of staff sanction.
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